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Rayon Pulp 

496. Shrt Anjanappa: Will the 
Minister of Commerce and Industry 
be pleased to state: 

(8) whether India is self-sufficient 
in regard to production of Rayon 
Pulp; and 

(b) if not, how much Rayon Pulp 
is imported into India? 

The Minister of Industry In the 
Ministry of Commerce and Industry 
(Shrt Kanungo): (a) No, Sir, 

(b) The folJowing imports were 
made during the last three years. 

Year Quantity Value 

Ton. Rs. 

4ZS lakhl 
492 laIthl 
660 lakha 

Nnclear Power Station at Tarapore 
'9'7. Shrl MorarlrA: Will the Prime 

Minlllter be pleased to state: 

(a) what Is the estimated COlt of 
the 300,000 KW nuclear power station 
at Tarapore in Maharashtra which 
Government has decided to set up; 
and 

(b) what is the progress made ., 
tar? 

The Prime Minister and Minister 
of External AIra1rs and Minister of 

Atomic Energy (Shrl JawaharJai 
Nehru): (a) Information r~gardinl 
the cost of the project car, only be 
furnished when the decisIon regard-
ing the selection of the tender is 
taken. 

(b) The evaluation of the tenders 
received for the construction of the 
atomic power station ha~ been com-
pleted and a decision on the choice 
of the tender will be taken very soon. 
Meanwhile, preparatory work such 
as construction of the access road, 
temporary and permanent water sup-
ply arrangements, supply of construc-
tion power, planning oJf the township 
ctc. is under way. 

Loans and Grants to East uacI •• 
Pakistan D.h 

498. Shrl Sezhlyan: Will the Minis-
ter of Works, Housinlr uacI 8appq be 
pleased to state: 

(a) the total amounts of (1) grants 
and (ii) loans granted by the Central 
Government upto the 31st March, 
1962 to the displaced persons from 
East and West Pakistan; 

(b) the total amount of loans 
recovered upto the 31st March, 1982; 
and 

(c) the amounts written off and the 
grounds for the sameT 

The Minister of Works, Boa5ln1r and 
Suppa,. (Shrl Mehr ChancI 1DwuIa): 
(a). 

(Ra. In I:I'Ores) 
WUI rtllfll 

144'10 

Grants 

Total 164'S7 ISS·37 3ZZ·94 
Rs. 38.75 crores upto the 311t March, 

1961 as under: 

Amount ",at 
Repaid rccoverJ 
RI.croru 

Bast 206 2'$6 
Welt 36'69 57'" 

Information upto the 31st March, 
1962, is not yet available. 
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(c) RI. 69.64 lakhs 80 far. The 
amounts have been written oft on 
the following grounds:-

(i) General remission sanctioned 
for the non-claimant small 
loanees. 

(ll) Inability of the State Govern-
ments to make recoveries 
from the displaced persons 
who have since died or whose 
whereabouts could not be 
traced or who had no 
"esources to repay the loans. 

Bela Hooghly Colony, Baranagar 

499. Shr:mati Renu Chakra\'arlty: 
Will the Minister of W'Jrks, lIous-
tng and Supply be please'j to state: 

(a) how many of the tenements of 
Bon Hooghly Colony, n"ranagar, 24 
Parganas have been complet.~d; 

(b) when did the .cheme start; 

(c) how many have been tenanted; 

(d) whether it is a fact that the 
level of the land has loeen r"i.p.d in 
luch a manner that surrounding colo-
nies will be submerged due to imlde-
quati! drainage arrang~m~nts; and 

(e) what is the propo.s.~d rent and 
how it has been calculated? 

The Minister of Works, Housing and 
Sapply (Shri Mehr Chand Khanna): 
(a) The construction of all the 784 
tenements of th~ Bon Hooghly Scheme 
has almsot been comple~'!:i, The other 
items of work such as c()nstruction of 
sewerage and sewage liispusal plant 
m~talling and processi!lg of roads and 
construction of water reservoir are 
still in progress. 

(b) The work has 'itarted in May 
1957. 

(c) None. 

(d) The level of the l!lnd has been 
raised so that it docs not get sub-
merged during the monsocn. Drain-
age arrangements for t~e scheme area 
as well as the adjoining area have 
already been approved. 

(e) The rent to be tharged from 
tha tenants has not yet been fixed. 

Colr IDdustry 

r Shrl M. K. Kumaran: 
500. ~ Shri Vasudevan Nair: 

l Shri Warior: 

Will the Minister of Commerce and" 
Industry be pleased to state: 

(a) whether a meeting to discuss 
the problems of coir Industry was 
held recently in Delhi; and 

(b) if so, what subjects were dis-
cusse:i and conclusions reached at 
the meeting? 

The Minister of Intemational Trade 
in the Ministry of Commerce and In-
dustry (Shrl Manubhai Shah): (a) 
and (b). A meeting of an infonnal 
character was recently held in Delhi 
to discuss the problems confront:t.g 
the coir industry. The subjects dis-
callsed were inteT-alia, prOmO'llln of 
exports of coir products, development 
()f industry on co-operative lines, ac-
celeration in mechanization and re-
search programmes. 
Export of Indian Tea to Persian Gulf 

501. Shri P. C. Borooah: Will the 
Minister of Commerce and IDdustr7 
be pleased to state: 

(a) whether it is a fact that ex-
ports of Indian Tea to tha Pers.an 
Gulf declined during the first two 
months of the current year; 

(b) if so, to what extent export. 
declined as compared to export figures 
for th ~ corresponding period in 1961; 
and 

(c) what were the main reasons for 
the decline? 

The Minister of International Trade 
In the Ministry of Commerce and In-
dustry (Shri Manubhal Shah>: (a> No, 
Sir. 

(b) and (c). Do not arise. 

Export of Indian Tea to U.S.S,B. 

50Z. Shrl P. C. Borooah: Will the 
Minister of Commerce and IndustT7 
be pleased to state: 




